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Issue  of complimentary  railway  tickets/ 

passes 

3202.       SHRI       RAJUBHAI       A. 
PARMAR: 
SHRIMATI VEENA VERMA: 
SHRI SUSHILKUMAR 
SAMBHAJIRAO SHINDE: 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether complimentary railway 
tickets and passes continue to be issued to 
different categories of persons; 

(b) if so, the criteria and norms followed 
in issue of such tickets and passes; and 

(b) the total loss of revenue by way of 
complimentary passes during the last three 
years and the current years, so far? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SATPAL MAHARAJ): (a) and (b) 
Complimentary Card Passes are issued with 
the personal approval of the Minister of 
Railways to eminent persons and organisations 
engaged in social, educational and welfare 
activities of National importance. Besides, 
cheque passes for specific journeys, are issued in 
deserving cases with the approval of Minister 
of Railways and Members of Railway Board. 
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(c) Since the Passes are complimentary in 
nature, their value is not computed. 

Revenue Earning From Sale of Platform 

Tickets 

3203. SHRI SANJAY DALMIA: SHRI ISH 
DUTT YADAV: 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) the total revenue earned through sale 
of platform tickets during the last two years, 
Zone-wise; 

(b) whether there is any proposal to 
privatise manning of Railway platforms at the 
entry/exit points; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SATPAL MAHARAJ): (a) Total revenue 
earned through sale of platform tickets during 
the last two years is as under:— 

(Figures in crores of Rs.) 
 

RAILWAYS 1994-95 1995-96 

Central 2.59 2.29 

Eastern 0.94 2.54 

Northern 2.58 2 31 

N.E. 0.09 0.08 
N,F. 0.14 0.15 
Southern 2.83 3.01 

S.C. 1.18 1.39 
S.E. 0.94 0.99 

Western 2.24 1.91 

(b) No, Sir. 

(c) Does not arise. 

Production of medicinal plants in Gujarat 

3204. SHRI AHMED PATEL: Will the 
Minister of ENVIRONMENT AND 
FORESTS be pleased to state: 

(a) whether the rural poor, particularly the 
tribal people are being encouraged in the State 
of Gujarat to produce medicinal plants to raise 
their income and living standard; 

 

(b) if so, what are the details thereof; and 

(c) what incentives are being given to the 
rural poor of the State for this purpose? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT & 
FORESTS (Capt. JAI NARAYAN PRASAD 
NISHAD): (a) No specific scheme is being 
implemented to encourage rural poor 
including tribals to produce exclusively 
medicinal 100% assistance under the centrally 
sponsored scheme for conservation and 
development of non-timber forest produce 
including medicinal plants to Government of 
Gujarat. 

(b) Does not arise. 

(c) The main objective of the centrally 
sponsored scheme referred in (a) is to provide 
additional income to the tribals and the rural 
poor living in and around forests by providing 
them direct employment as well as augmenting 
their income by producing non-timber forest 
produce including medicinal plants. During 
last three years, Gujarat Government have 
been given Rs. 398.10 lakh as central 
assistance under the scheme. 

 


